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(b) The existing accommodation in
the reservation office at Madras Cen-
tral has been guitably re-arranged to
provide space for efficient functioning
of Teleprinters. The present reserv-
ation office along with Teleprinters
will be shifted to more spacious ac-
commodation on completion of the
proposed alteration to the Madras
Central station building.

Cases relating to Enhancement of
Compensation under the Land Aec-
quisition Act with Delhi High Court

8021, SHRI DALIP SINGH: Will the
Minister of LAW, JUSTICE AND
COMPANY AETAIRS be pleased to
state:

(a) what is the total number of
cases flled in the Delhi High Court
for enhancement of compensation
under the Land Acquisition Act dur-
ing the last three years; and

(b) how many of these cases have

been disposed of?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI H. R. GOKHALE): (a) 762

(b) 4,

12.01 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED AGITATION IN MAHAR.SHTRA
OVER NON-AVAILABILITY OF FOOD SUP-
FLIES AND DEATHS DUE TO PoOLICE
FIRING

PROF. MADHU DANDAVATE
(Rajapur): I call the attention of the
Minister of Agriculture to the follow-
ing matter of urgent public impor-
tance and request that he may make
a statement thereon:

“The reported wgitation in many
parts of Maharashtra over the non-
availability of food supplies and
firing by police on agitated crowds
resulting in the death of several
persons.”
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
Sir, I wish to share with the Hon'ble
Members our deep concern over the
unhappy incidents reported from
Maharashtra following an agitation
there by people demanding, among
other things, additional supply of
foodgrains. The fact that some human
lives have been lost in these incidents
shows the gravity of the situation. A
detalled report has been asked for
from the State Government.

I have had the privilege to place
before the House the present difficult
food situation and the steps taken to
meet the food requirements of all the
deficit and drought affected States,
within the stocks that are available
with the Central Government.

In view of the severe drought condi-
tions prevailing in the State of
Maharashtra and to relievé the acute
distress condition, the supply of food-
grains from the Central stocks has
been considerably stepped up; during
the year 1272, a little over 13 lakh
tonnes of foodgrains were supplied to
Maharashtra as against 8.4 lakh tonnes
during 1971. Again, during the first
three months of the current year, the
State Government was supplied near-
ly 5 lakh tonn=s of foodgrains. Allot-
ments of foodgrains are made to the
State Governments . every month,
taking into account the overall avail-
ability in the Central Pool and the
needs of all deficit and drought-affect-
ed States. In view of the difficult food
supply position in the country result-
ing from last year's inadequate and
erratic rains and consequent wide-
spread drought conditions in ~ the
country, it has not been possible to
meet the entire demand made by the
Government of Maharashtra as well as
several other States but every effort
has been made to meet substantially
the requirements of the State Govern-
ments,
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The procurement of wheat has
started in an encouraging way and
against last year's procurement of
0,770 tonnes, the current year’'s pro-
curement has been a little over 1,50,000
tonnes. At this rate, we feel confi-
dent that procurement of wheat dur-
ing the year may even exceed & million
tonnes. Taking into account the en-
couraging wheat procurement and the
steady arrival of imported foodgrains
from abroad, Government intend to
step up the wheat allotments for the
month of May and allotmentz are pro-
posed to be substantially stepped up
particularly to the drought-affected
States., The proposed increased allo-
catiom should enable the State Govern-
ments to increase the quentum of
foodgrains issued through the public
distribution system and to that extent
mitigate the hardship of the people.
To ensure this, we have already
arranged 12 Specials carrying pro-
cured wheat from Punjab for Maha-
rashtra within the month of April,
1973 itself, and the first one is moving
to-day. From the procured Stocks
during the next two months, the
arrangements made are that about 14
to 15 lakh tonnes of wheat would be
moving from north to the wvarious
parts of the country particularly to
the deficit and drought affected States
by Special trains.

In the present difficult food situa-
tion, Maharashtra and all other States
made commendable efforts to tackle a
very difficult situation. The most
difficult phase of the food situation is
practically over, and from May on-
wards it.should be possible to meet
the reasonable requirements of the
State Governments, particularly of the
drought-affected States. ’

This year we have taken a policy
iecision to introduce a major reform
n the marketing of wheat by taking
wer wholesale trade. It seems that
sertain forces who are opposed to the
ake-over of wholesale trade are
vorking against us, and are exploiting
he situation. The country has faced
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a difficult food situation with courage
and confidence. I have no doubt that
we will be able to overcome all diffi-
culties. I appeal to the Hon'ble
Members, and people at large, irres-
pective of the political party to which
they may belong, to extend their
wholehearted cooperation and support
to enable us to tide over the difficult
situation.

PROF. MADHU DANDAVATE:
Mr. Speaker, Sir, we, as representa-
tives of the people, must always re-
present the hunger as well as the
anger of the people outside, And only
in that spirit I wish to make certain
queries in this House and I hope that
the Minister of Agriculture will be
able to offer the necessary satisfactory
explanations,

Already, faminé conditions in Maha-
rashtra are very acute. In this third
successive drought in Maharashtra, the
kharif crop which accounts for 60 pep
cent of Maharashtra's total agricuitural
output, is only 40 per cent ot fhe
normal output and this year the sow-
ing of the rabi season has been 70
per cent lower. Even on the admission
of the representatives of the Maha-
rashtra Government, 29 per cent of
the cattle of Maharashtra are already
dead for want of fodder and drinking
water and added to this grave situation
of scarcity and drought, we have a
total failure of the Central Govern-
ment in fulfilling the statutory obli-
gationg that are imposed on it in
terms of the provisions of the Consti-
tution to give the necessary Central
assistance in terms of foodgrains and
other amenities.

The extent of agitation is of a very
severe nature. Not only in the rural
areas of Maharashtra but even in the
urban centres. there is intensive azita-
tion. In place< like Nagpur, Malecaon,
Sinnar, Ichalkaranji and even in the
city of Bombay, the situation is ex-
tremely grave. As a number of places,
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[Prof, Madhu Dandavate]
there has been tear-gassing by the
police; the people are lathi-charged
and firing is also resorted to on the
agitating crowds and I may say that
in some of the agitations, even the
members of the ruling party have
participated, as for instance, in the
agitation launched in Sinnar in the
district of Nasik,

In such conditions, in such agita-
tions, I think the people have dis-
played a grim determination; they
have made up their mind that if at
all they have to die they will prefer
death by bullet than death by star-
vation. That is the grim determina-
tion that we have seen among the
people in Maharashtra. Permit me to
say that 1 and my party and my col-
leagues will contribute to the grim
determination of the people and we
will mobilise them and if you force
them to die by starvation, we will tell
them, let us be prepared to die by the
bullet then die by starvation. Be-
cause of the failure of the Govern-
ment, actually a situation has been
created and therefore this serious
situation must be taken note of.

We want to put a stop to the vested
interests coming in the way of prog-
ress of the country and we want an
orderly change in the country, but
we do not want the people to die in
this country aus they died during the
world war when there was famine in
Bengal. We do not want them to die
under humiliating conditions. (Inter-
ruptions). It is so serious an issue
that I would not like my hon, friends
to intervene. I would like to bring to
your notice that it is not merely the
members of the Opposition party who
have drawn the attention of the Gov-
ernment to the gravity of the situation
in Maharashtra, but a spokesman of
the Government of Maharashtra who
has chosen to remain anonymous has
issued a big ghand-out, which was
extenslvely put out in the newspapers
of Bombay, and according to it, accord-
ing to the spokesman who has chosen
to remaln anonymous, when wheat
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was available in the open market, the
Maharashtra Government had de-
manded from the Centre 24 lakhs
tonnes of foodgrains, and what was
the response of the Government?
Even when wheat was available in the
open market, and when the demand
of the Maharashtra Government was
for 2¢ lakh tonnes, in that position,
the actual quota that was given by
the Centre was 1.40 lakh to 1.60 lakh
tonnes. This was the miserable failure
of the Government, and as a rasult of
the Government's failure at the
Centra]l level, agitations have been
started in the rural ms well as the
urban areas.

In Bombay also, they had no ade-
quate stocks; at the fair price shops,
the ration shops, there are huge queues
in the city of Bombay and as in the
rural areas, even inflammable material
in Bombay is set on firee Let me
warn the Government that the situa-
tion is extremely dangerous because
this concerns the vulnerable sections
of our people, the working population
which is very volatile and, if an inten-
sive agitation is carried on, it will
be created.

Incidentally, just three minutes be-
fore the time for the call wattention
motion, an elaborate statement of the
hon, Food Minister is handed over to
us. He takes us for granted that we
are so intelligent that in a push-button
manner we could study it. To the
best of my ability I did try to go
through that statement and in the
last para of that statement there is
reference to the take over of food-
grains trade. As a Member be-
longing to the Socialist ideology
1 am one of those who demanded that
this trade must be taken over and
effectively implemented that it could
not be left only to the vagaries of big
traders and monopolists in the coun-
try, and that unless that was done the
vulnerable sections of our <cociety
could not be protected. But there are
serious lacunae in the policy that the
Government is implementing. Run
with the hare and hunt with the
hound, that seems to be the policy.
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The take over has been done in a fal-
tering manner. The three important
objectives that are to be fulfilled are
being sabotaged by the machinery in-
side the Government and by vested in-
terests in the country. Probably there
ig difficulty of procurement. When the
takeover was announced, it was ex-
pected that this policy would result in
the creation of a bigger buffer stock
that secondly it would ensure price
stability to the consumer and producer
and that thirdly it would protect the
vulnerable sections of the population
and also introduce certain structural
changes in grain trade. I should like
to know from the hon. Minister whe-
ther those objectives have been fulfill-
ed, Because of the faltering manner
in which this policy is being imple-
mented, these objectives are being
sabotaged by the bureaucrats in the
Government and also a number of
Ministers and wvested interests in the
country, The marmer of their imple-
mentation creates severe straing in the
public distribution machinery, as a
result of which adequate foodgrains
are not available to the fairprice shops
and ration shops. Which are the
purchesing agencies? The Food Cor-
poration of India, the State co-opera-
tive marketing federation and the
Government Food and Civil Supplies
Department. They are giving undue
stress, not to marketable surplus but
to market surplus. The distinction
might appear subtle but behind this
distinction lies the failure of the pur-
chasing experiment of the grain trade,
There is a dual system of marketing,
a dual system of price policy. As a
result of the dual marketing and
pricing system, you will meet with the
same fate as you have met with in
the case of sugar. Because of the dual
policy the sugar magnates and the
blackmarketeers were able to aect to
the detriment of the consumer.

The same thing is going to happen.
You are leaving a number of loop-
holes. A part of the market is going
to be controlled by the Government
while a part is going to be controlled
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by the retailers in collusion with big
producers in the country. You are
creating a new class of kulak-cum-
trader in this country and there are
persons among them who want to
sabotage your entire take-over ex-
periment in this country.

As a result of that, the public
distribution machinery is going to fail
miserabily. Therefore, let me put a
specific query to the hon, Minister.
In all these policy matters such as
Central assistance and streamlining
the machinery for the foodgrains
trade, by eliminating the distinction
between the marketable surplus and
the marketed surplus by trying to
remove this dual system of market-
ing and pricing and by trying to
tighten up the monopoly procure-
ment in the country may I know
whether the Minister would be abie to
have a better buffer-stock and whether
on the basis of this buffer-stock,
he will be able to see that a
proper public distribution machinery
is achieved? Until this is done and
until Central assistance is made avail-
able to Maherashtra, you will not be
able to check the agitation in Maha-
rashtra. If you are under the impres-
sion that you will be able to tackle
the food problem as a law and order
problem, let me warn the Government
that the bullets or weapons in the
machinery of the Government is not
going to destroy the will of the people
of Maharashtra to fight against the
injustices done to them. It is in
that spirit that I put my query to the
hon. Minister. You cannot run away
from the query that I have put. You
must give a.specific answer to this
query that I have put.

SHRI ANNASAHEB P. SHINDE:
Sir, I appreciate the concern of the
hon. Member over the sufferings of the
people and T know the sincerity also
with which he has raised the ques-
tions. We are very much aware of
the difficult situation in Maharashtra,
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[Shri Annasaheb P. Shinde]

There it is particularly difficult be-
cause this the third consecutive year o
drought. In Mahareshtra this has
affected both rabi and kharif produc-
tions. At the same time one has to
appreciate this fact. Professor Saheb
will kindly excuse me if I say that
matters are not so simple. Food is
agitating the minds of the Maharash-
tra population. Actually, the trouble
started in Nagpur. Firstly there was
shortage of grains; there were many
other factors also which created this
trouble, Therefore, it would not be
correct to over-simplify the matter.
I have to mention that = bandh was
organised by a certain party. I think
it was a Vidarba agitation or some-
thing like that. Therefore, 1 appealed
in my statement that no political par-
ties should really exploit this situation.
Unfortunately these incidents led to
some looting, some wviolence etc.
These were due to the fact that some
pqlitical elements incited the pople
to commit a breach of the law. That
was how this thing had happened.

PROF. MADHU DANDAVATE:
The ruling party too forms part and
parcel of that agitation.

SHRI ANNASAHEB P. SHINDE:
I wanted the full facts to be placed
before the House. And therefore I
made this appeal.

Ag far as Maharashtra is concerned,
it deserves full credit Never before,
in the history of this country, were
such massive efforts made to provide
relief to the people in the drought
affected areas. In the drought relief
work alone 35 lakhs of people are
working. In 1966-67, in drought opera-
tions, for the country as a whole, only
a few lakhs of people were working.
In Maharashtra, this figure is more.
Purchasing power was available. The
State Government is doing its utmost
to help the drought affected people.
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The hon. Member referred to the
Bengal famine, of course in an emo-
tional way. May I assure him and this
hon. House that nothing like the Ben-
gal famine is likely to happen in this.
country? Things are much better now
than before. This is the position as
far as the food situation in the coun-
try is concerned,

The most difficult part of the food
situation is over. Massive procure-
ment operations have started now.
Within a week or 10 days the procure-
ment would exceed even 1 lakh tonnes
a day. So, we do not think there
would be any difficulty in helping the
drought-affected States. I have al-
ready referred to the other steps we
propose to take for the movement of
foodgrains from the surplus to the
deficit States including Mahargghtrea.

Unfortunately, he is trying to pass
a quick judgment on the take-over.
This is a structural reform in the
system of marketing and there is a lot
of opposition to it from vested inte-
rests. People are trying to exploit it.
Let us not try to pass a hasty judg-
ment on it. To my mind, in normal
conditions there should be no difficulty
whatsoever. This is one of the
momentous and very helpful decisions
of the Government for protecting the
interests of the producers and the
vulnerable sections of the population.
Let us not pass a hasty judgment on
it.

It is obviously proposed to build
up buffer stocks. Naturally it can be
done only by production efforts, The
House is aware of the tremendous
efforts we are making to increase pro-
duction. ‘The State Government and
my ministry are engaged in A very
big exercise to have a very massive
kharif production programme This is
the only approach which is goin~ to
save the country. We have to relv nn
our own efforts and not look to other
countries as we used to do in the past
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The Government of India feel confi-
dent that we shall be in a position to
tackle the situation in times to come.

He referred to some lacunae in the
system of take-over. We shallaget
some experience out of the implemen-
tation of the scheme. If any hon.
Member including Prof. Dandavate
wants to make any suggestion, we
have no rigid ideas and we shall re-
examine it and take all the necessary
steps to make the system effective and
successful.

PROF. MADHU DANDAVATE: I
want only one clarification. In spite
of the yarn control scheme, a num-
ber of loom-holders are saying that
they are not able to get yarn....

MR. SPEAKER: This is not a clari-
fication. Mr. Banerjee.

st gHo gWo wawlt (FATY) :
W wEvEw, #oed s wiew &
TATT W RTE AT F AT O9A
Fr wifew A | IR wfEc #F wd
¥k g sl

“It seems certain forces which are
opposed to the take-over of whole-
sale trade are working against us and
exploiting the situation. The country
has faced a difficult food situation
with courage and conviction.”
TR FAX AW @ TR A@ WW W
g ar wum A g A ¥ amy
oa F owrawr XX & A @@ war omar
g femm offfe s & & =
FET FL | W & A9 g9 W
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W 3 7§ WX B AT o A
§ g e feft ¥ foft gf =&

1 W G & wEwr fw w5q@
afer Aeawe F I & ar fiw a
T ¥aw ow aq femr owar W
S @ A off freEra A
IR wiferw ¥ AT 3g @ #ro wrfo
We ¥ @M ¥ T= FT faQ 7
sk fomd W ¥ aww fawer ag
W @ E ey wnd
FEAHE AT F  FTEW IGAA A
woq WTOvr § #gr fe oww wo R
v &, g & wmaw g afew
T frer 78t @ e W WX gEt AT
gt &Y W WX AR wEw %
T F WG BT FAF W TR
N FEl I H T T AW TES

FTET W, AV F AT FEA T@EE 9T,
ST ATEH IYAT § ITH TroWTE oA,
% frwrr fear mn s gt & welr

e
g wfw s A F oI
s g fs wm ¥ o fiw fafex
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SHRI S. M. BANERJEE: There
should be a popular committee with
representation for all political parties
excluding those which are against
the take-over. The popular commitiee
should have representatives of politi-
cal parties and all MLAs and MPs of
that area to help the Government in
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this matter. Otherwise, there will be
a conspiracy between the bureau-
crats and hoarders and the Chief
Ministers will become silent spectators
because in Maharashtra the Chief
Minister himself does not want the
take-over of foodgrains.

So, I would request the hon.
Minister to answer my three points.
Is he aware that some political parties
are carrying on sustained propaganda,
calculated propaganda against the
take-over and, if so, what is the
machinery to counteract that?
Secondly, is there a conspiracy, dir-
ectly or indirectly, between the
bureaucrats and the hoarders to defeat
the objective and, if so, what is the
machinery he is having to deal with
it? Thirdly, the take-over should
cover the entire marketable surplus, I
want to know why this has not been
done.

Lastly, I want to know whether a
judicial inquiry will be held where
people have lost their lives and
whether compensation will be paid to
them.

Our party has decided that in
Maharashtra on 5th May, we will
agitate for 12 Kg of ration per month,
12 ounces per day per adult....
(Interruptions). It is our party people
who have been arrested. The
hoarders have not been arrested; the
black-marketeers have not been
arrested. It is those people who gave
a call against hoarders and black-
marketeers who have been arrested.

I want the hon., Minister to answer
all these points and help break this
conspiracy between bureaucrats and
hoarders.

SHRI ANNASAHEB P. SHINDE:
Sir, before I reply to other queries
raised by the hon, Member, I would
appeal to the hon. Member, through
you, Sir, and his party not to resort
to any agitation in a difficult situa-
tion because that will not help and
that will only add to the difficulties
of the people in a difficult situation.
When the food situation is difficult,
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1o ask for 12 Kg. of foodgrains which
+jg not the normal consumption of
. people in the country will not be a
right approach in the present situa-
tion to help the take-over.

[As far as popular committees are
rconcerned, I very much welcome the
-suggestion of the hon. Member. We
propose to request all the State Gov-
ernments to have popular committees
'so that the representatives of parties
who believe in the take-over are
associated and the success of the
take-over scheme is ensured.

I will not go into the merits of
marketable surplus or marketed
surplus, There seems to be a lot mis-
understanding about it. The scheme
which has been evolved depends on
marketable surplus. Buf in the con-
«ditions in which we are working, this
is one of the most practical and re-
-asonable schemes. We have no closed
mind and, as far as the broad aspects
«©of this are concerned, we can review
the position at any time.

I am sorry to say that the hon.
Member should not have brought in
the name of Shri Naik. I would
like to submit for the information of
the House that Maharashtra was the
first State in the country to ban
private trade in jowar and paddy five
years ago. The Maharashtra Govern-
ment unhesitatingly supported all the
steps. They have now to tally banned
private trade in wheat also. There-
fore, I do not think any reliance
should be put on whatever appears in
the papers. Much reliance should be
placed on this that as far as the
Maharashtra Government is concerned,
they would very much like to support
the take-over scheme and ban private
trade from speculating and profiteer-
ing in essential commodities like
foodgrains. -

Of course, there are certain elements
who are trying to sabotage the xcheme.
We will have to be very vigilant and
we will have to see that with the
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cooperation of the public, by explain-
ing to the people patiently all the
aspects of the scheme, the efforts of
those who are trying to sabotage the
scheme are defeated.

st faafa fay  (dferd)
weae oY, § TEX W AR AT
g feo & o Y [wa mfea
AR ® WSAT WE § omw )

oF T A g, WA AW A g ar s
W T | a%d | FEfEr 9w
#1 foaet ot &% TErTE, wErng
Wi ot ot wed & Al oA ww

# goec & wgar www g fE
Mot FeEr ) @ § 1w wrE oA-
O A ET A AT W= A A
wTEHY Y G2 FEAT,

|

aw & fergmm apm i faar g
fe g § wmar feafa et ar v &)
san frar  f e & s A wmer
9 #§ g€ 1 #E AR A, W
foosr @Ter X W AT SAIET WG AL
g ¥ we gow At & fEami
FT ®OT AT AT T SETC AR
FER TR FT aFd 47 | AfEA
g ¥ fFmAl #1 % SEw T@
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[ s s
f faw ¥ s\ w1 NG g
wegr g AR T H o
é’f!:

“Black Market Prices—One can
have any number of bags of wheat
or rice provided he is prepared to
pay Rs. 3 to Rs. 5 per kilogram for
wheat and Rs, 4 to Rs. 6 for a
kilogram of rice. Jowar ig available
for Rs. 2 per kilo in Greater Bom-

bay.”

& o wigar § 6 s & 2 F
& g gw ® fae S & 5 ag
gfr o A w0 A A A
TG ¥ A qgar g oawT
et e o w=r ®wiT 9 @ AT
wardt , Afe T AW w4 A
qredt A o wfes zw At ¥ AT
g? & sgamg & awc g aTn

LA
Fod ave wewTe % g feelt § ¢

“This is all the more regrettable
as last year's jowar .procurement
was very little, leaving enormous
amount of it with the rich farmers
who are prepared to sell any quan-
tity of jowar provided they get a
black-market price for it.”

A& o arger g fFAw@w @
Ffar s @ ¢t Fow foms
I §, FRE 9€ TAT AV WL ATE Y
T AW ® WA W A 2T
AT T wEar ¥ famm

“It is not the scarcity of food
which has so much angered the
people but the availability of it at
the black market oprices from
gedowns all over the State hoarded
with foodgrains, a fact not unknown
to the Government.’
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& aren W g fE o woere

g AR TR & oW W gwr

At g TERET AL ?

wifs st & wware ¥ ArAE g §

fs gz % aafedy @ ¢, v &

@afedt 31 wiwo & v ¢ e

I 3% Aem 2|

WA ¥ OF W W wgAT wTgar
i e gowre foredlr dtfeforsr ardfor
@1 gy fefezapm & ez adt w3
tlfr( w &= %, o s ardfy
e fefgamm & e wt I
2 @ dfefess 9w
it afedt ¥ faers
g o ® agrosr w
o @ ¥ g T
¥ @ wr o
T FH T R
WETT WTAT 97 9 AWG
trw’r forma Trorirfos srisal S
¥ q gwwy o fear qr ot gw awi
3 faufa & wan fafomd, aidy ot st

oifed af @A Fawdae §
ot Fgar AT g T ¥ faar 2 fw
o ¥ A9 F FA §, graitw o IEw
FqE gl A ®W G AT &K
@ a1l o gg A AN frfa
Foir ? it A fraoor & o5 R
Iq W FTHE g9 FE F AT KX
qTAFT & 517 e F g 5 F 0w
& f ara g @’
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SHRI ANNASAHEB P. SHINDE:
He is a very senior member and the
words of wisdom he spoke we always
bear in mind and particularly, his
suggestion that political parties should
not exploit the present situation is a
very welcome one.... (Interruptions)
We have differences and we have a
democratic set up, but no party should
try to exploit the situation and try
to gain cheap popularity at the cost
of the country and national prestige on
a matter like food.

I attach great importance to the
words of wisdom uttered by the hon.
Member.

As far as the holders and the pro-
fiteers are concerned, I think we have
to take stringent action in times to
come if they continue to indulge in
profiteering at the cost of the people
in any part of the country....(Inter
ruptions),

He has made a number of other
suggestions about procurment in
Maharashtra. Perhaps he is not aware
of the fact that in Maharashtra it is
not an open system, it is a compulsory
levy system. As far as the compul-
sory levy system is concerned, the
Maharashtra Government is very
seriously implementing it and even
though the State is in a very difficult
situation, they are imposing the levy
and recovering it from the producers.
If there is any lacuna in this, I will
draw the attention of the Maharash-
tra Government to any specific sug-
gestion the hon. Members may make.

About remunerative prices etc.
these are issues which can be dis-
cussed on a different oceasion.

SHRI ANNASAHEB P. SHINDE:
Bibhutiji should know that the prices
of foodgrains openly sold in the coun-
try are very high compared to the fair
price shop prices. In Maharashtra
after levy, the producers are free to
sell the foodgraing directly.
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“The taking over of the wheat
trade has changed the situation and
even the 2.5 lakhs tonnes would not
have been sufficient.”
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“The most difficult phase of the
food situation is practically over.”
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ag 4% arovE S A § fHa
qg AT &t 91 @rifs o g wr
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e Sfaa < fear o e Y
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F41 f ot e #1 o wafa & &
¥ fr ag g 7 1, afew warar oy Ay ?
s et & 9 & o amaafes
wHa amr we w¢ fean, a1 Aw W o
g g ?

# wrgar g & femma #) serfea
7 A & IR A, fqaoor § e &
T F, e & QA & 417 § wi g
vt & faream et A @ @, 9w &
T § W FAT HGILG §GT # favarw
¥ AT =TE, A1 W WX q8 WETEA &
& wgTe W1 s wwTaRE Al A
T8 sravggar gt grlt, aow fEd
&1 & fog 7Y &R ST T W ¥ qEe
T 3 FT JTT TG HAT 7
SHRI ANNASAHEB P. SHINDE:
Sir, nobody can be happy about these
firing incidents. We have full sym-

pathy for those who have lost their
lives. It is very unfortunate,

I wish to mention very emphatically
—because the hon. Member made the
statement as if special trains are
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being moved because of this firing—
that this statement of his is incorrect.
We had moved foodgrains by special
trains last year and whenever there
is any emergency we have to resort
to special trains. Massive procure-
ment has started. Our strategy is
not to store the foodgrains but as
soon as we purchase we put it in the
train. We have planned now im-
mediate movement to heavy deficit
areas so that necessary confidence is
restored. This has been part of our
planning and my Ministry has been
working on it for the last fortnight
before this unfortunate incident took
place. Then the hon. Member has also
made the statément that procurement
is more because the crop has come
early. My own assessment is that this
year the winter was more prolonged
than last year, and if anything the
wheat harvest was delayed by one
week mainly in Punjab, Harayana,
U.P. and Bihar. Therefore, massive
procurement is taking place because
we have a very good wheat crop, the
trendg of procurement are encouraging
and fhat would help us solve the food
situation in the coming days. Then
he made another statement that the
situation was likely to became more
difficult within the next 15 to 20 days.
I do not know' whether he has in
mind the traders who are supposed
to go on strike on 7th May, but I
hope he has not that in mind....

SHRI ATAL BIHARI VAJPAYEE:
I am talking of the consumers.

SHRI ANNASAHEB P. SHINDE:
But I stand by my statement that the
difficult situation is over, because we
can tackle the situation and we have
sufficient stocks. Even today, for

. instance, the procurement has reached
30,000 to 40,000 tonnes a day, and,
therefore, this would enable us to meet
the situation in a much better way
as compared to the past.

As far as the procurement price is
concerned, I do not think that at this
stage this issue can be reopened. I
have full sympathy for the farmers,
and my Minisiry and the Government

APRIL 24, 1973

Maharashtra (CA) 183
of India Act on the basis of the re-
ports of the Agricultural Prices Com-
mission. This was discussed at the
Chief Ministers’ Conference and was
very thoroughly gone into, and it
was even decided that we should
announce the price before the sowing
season so that the farmers should
know the price before sowing. This
year we announced the price before
the sowing season, If anything is to
be examined, it can be examined on
the Busls of the expert advice of
economists etc. next year, but this
is not the stage at which it can be
done; no feeling of uncertainty, which
would come in the way of procure-
ment, should be created now.

As regards fhe role of retailers in
Bémbay, of course, under the mono-
poly procurement scheme in Maha-
rashtra, there is no role for the retail-
ers, put to the scheme which we have
followed at the all-India level, it has
been envisaged that the retailers can
claim a role In the foodgrains distri-
bution system; whether it is possible
immediately or not is something which
we shall have to examine in the light
of our stock position, but in the long
run we propose to utilise the services
of retailers, and we even contemplate
in the long run to feed the retailers
through public distribution system, if
such a situation arises.

As far as rationing is concerned, as
far as big cities like Bombay, Calcutta
and Delhi are concerned, we shall
specially attend to these cities, and I
think that it would be our endeavour
to meet the full requirements;
whether you call it rationing or not,
it should be our endeavour to meet
the full requirements of Delhi,
Calcutta, Bombay and such other
urban cities, and, therefore, we pro-
pose to take some steps in this regard
in the days to come.

As regards inferior wheat to which
Shri Atal Bihari Vajpayee made a
reference, 1 would only say this. I
have read in the press about this, and
Shri Piloo Mody had alsp referred to
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this yesterday on the floor of the
House, So, we shall naturally get
that letter from the Prime Minister's
Secretariat, and we shall ask for in-
formation from the Maharashtra
Government, It would-be very pre-
mature on my part to make any
statement now; I am mnot prepared
either to believe or disbelieve the
allegations made. Openly they have
been moving and openly they have
‘been purchasing; it is possible some
body may bave purchased and .noved
anl somebody may be selling such a
thing, but if Government is a Darty
to that, we shall make full inquiries.
I think that it may not be correct, but
I am subject to verification. We
shall find out what the actual posi-
tion is.

SHRI ATAL BIHARI VAJPAYEE:
I had asked about the total require-
ments of Maharashtra, and whether
the Centre would be in a position to
meet the full requirements,

SHRI* ANNASAHEB P. SHINDE:
We are constantly in touch with the
State Government, and we have been
making an assessment. Of course, the
State Government has been asking for
a much larger quantity. But as I have
said, we propose to substantially step
up the supplies to Maharashtra,
Gujarat, Rajasthan, West Bengal and
Kerala which are heavily deficit
States. As regards the quantities, we
shall discuss the matter with the State
Government and come to some conclu-
sion. But I wish to assure the House
and also through you, 8ir, the Maha-
rashtra Government that we shall
make very sincere efforts to see that
the reasonable requirements are met.

8HRI VASANT SATHE (Akola):
I feel concerned, because it ig the
State of Maharashtra which is having
the worst of the suffering due to this
food shortage. ‘Three continuous
droughts have been suffered by the
Btate. It has been stated that last
year the food shortage in the country
wag hardly & per cent.

441 LS—T. !
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If that is so, if you take 16 ounces
per capita ag the average food avail-
ablity in this country, a cut of 8 per
cent would make it 13 point some-
thing. But, as we have seen, in the
ration shows the food that is made
available in cities like Bombay,
Nagpur and other placés is, in some
cases, not even 3 ounces per capita—
as against the 15 ounces that could
have been made available to them.
That meang it is a failure of the
distribution system. Now, who is
responsible for this failure?

Atal Bihariji was just now wvery
agitated over the question of whole-
sale traders, taking ever of the whole-
sale trade etc. All these years the
distribution channel and machinery
in this country was in the hands of
the wholesalers and retailers. When
there was a national crisis at the time
of the Bangladesh movement, when
there was a war, all these wholesalers
and others, even thieves in this
country, rose to the occasion and
resisted. But when there is a national
crisis caused by nature, due to no-
body’'s fault, but drought continuously
for three years and in such vast areas
like Rajasthan, Maharashtra, Mysore,
Gujarat and other parts, what is the
national duty irrespective of party
considerations? Should the whole-
salers not have risen to the oceasion?

They held a conference here. Was
it not expected of them to approach
Government and say: ‘Sir, we .take
up the challenge; we shall gee to it
that the distribution machinery func-~*
tiens properly, there shall be proper
prices and nobody shall suffer
in thig country’. Did they come for-
ward with such a proposal or ap-
proach? No, Sir. They wanted to
make profit, at any cost and exploit
every situation to that end.

There is a saying in Marathi:
% & st & O i 7 FR Ak

TR | gy o g ¥ A
gredwd w7 W ¥ =g ¥ qw E6T
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“In view of the difficult food
supply position in the country re-
sulting from last year's inadequate
and erratic rains and consequent
widespread drought conditions in the
country, it has not been possible to
meet the entire demand made by
the Government of Maharashtra, "

Then in the last paragraph, he
says:

“It seems that certain forces who
are opposed to the take-over of
wholesale trade are working against
us, and are exploiting the gituation”.
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Suuch forces are traitors to the
country. If they are exploiting the
poor man's plight, they are traitors,
just as they would be called traitors
in the case of a war. What action is
the Government taking against them?
Have you put any hoarder behind
the bars? Have you arrested any
blackmarketeer? I know an instance,
and may I remind the hon. Minister
that this agitation in Nagpur is not
the agitation of the Maha Vidharba
Andolan Samiti or anything like that?
You have tried to import that thing
into this. This is an agitation on
account of food shortage, and food
shortage is created by the failure of
the administrative machinery.

When hoarders’ stocks were pointed
out to the police, what happened?
Those who pointed out the hoarders’
stocks were put behind the bars and
those who had hoarded the stocks are
not only at large but some sharing
has been done. If 23 bags were shown,
13 were confiscated, the rest having
been returned. Where have the rest
gone? *

Now, are you going to associate the
elected representatives?  After all,
who is going to face the people? Who
is expected to go to the people and
tell them and satisfy them? “Already,
there is food shortage; but let us
bear it for some time. Let us have
equitable distribution. Let us all
together bear the brunt for some
time.” Who will go and tell it to
the people? You expect all those,
irrespective of parties, who support
this stand of the Government, the tak:
over of the wholesale trade in wheat,
to go to the people and tell them.
But what hamd do they have in the
distribution machinery? In the local
bodies, do the Collectors listen to the
elected representatives? I want to
know from you, are you going te have
a positive association of the elected
representatives with these bodies so
that they can have some powers to
regulate distribution in those areas?
And then, we can point out the hoar-
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ders, the t!t hoarders, and they can
be put behind the bars. Are you
going to do that? That is the ques-
tion. If you are not going to do that,
then I am afraid this situation cannot
be solved. This is really a difficult
situation. These are the specific pro-
blems. What steps are you going to
take against those who are engaged
in anti-national activities and how
are you going to associate positively
the elected representatives of the
people with the distrfbufive machi-
nery?

SHRI ANNASAHEB P. SHINDE:
About the association of elected re-
presentatives, I think it is a wvery
welcome stufgeéstion and in the com-
munication which we shall issue to
the State Government, we will speci-
fically mention this, that the elected
representatives of the people should
be associated with the popular com-
mittees. (Interruptions).

When I referred to some of the facts
which relafed to the agitation in
Nagpur, I did not say that the food
situation was not difficult in Maha-
rashtra. I did not make a statement
that food had nothing to do with
this. What I said was, it is a fact
that the Maha Vidharb Andolan
Samiti did give a call for a bandh in
Nagpur. There were some violent
demonstrations, and coupled with the
yarn shortage, this really led to some
trouble, 1 wag mentioning only some
additional factors. I have never said
that food hag nothing to de with the
problems which have come up in
Maharashtra.

P

I also broadly agree with the state-
ment made by the hon. Member that
this year the general shortfall in
production is only eight per cent as
compared with the pesk pefiod of
1970-71, But the actual hardship is
much more; because of the drought
situation, inequitable distribution
toek place at various levels. The
jnequitable” distribution 15 the result
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of drought, and as a result of a deep
study it has transpired that unless we
restructure the foodgrain economy and
bring about a system of distribution,
it will not be possible to have eguii-
able distribution of foodgrains in a
difficult period. Therefore, this is the
step which Government has taken
now. Ultimately, it is a long term
measure, and we should make a
judgment on the new system only

after a long period, even a number
of years.

About hoarders, etc. I have already
mentioned that strong steps are taken;
in a number of States many hoar-
ders have been put behind bars.
Precise figures are not with me, but
that is our approach and that is our
advice.

SHRI PILOO MODY (Godhra):
Alcoholic bars?

MR. SPEAKER: That is the bar
he would welcome !

T

wam wiier ;0 fom #Y W
Toea T & &, 39 ¥ agt A Iewr
ST AT |

SHRI PILOO MODY: Yesterday,
you were good enough to say that you
would ask the Minister te come and
make a statement here about the
medical college.

MR. SPEAKER: I do not see the
Minister sitting here today.

SHRI PILOO MODY: I do not see
where the Minister has disappeared.
For two days he is in hiding; I do not
see who is persecuting him.

MR. SPEAKER: I shall try to find
him out,

SHR! PILOO MODY: You promised
yesterday; 24 heurs later you have
not been siccessful.
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MR. SPEAKER: I have been try-
ing to see whether he comes to the

House today. I did not see him
yestenday or today.
SHRI PILOO MODY: We must

arm you with powers to summon the
Ministers.

(werrarrr)
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13.15 hrs.
PAPERS LAID ON THE TABLE

REVIEW, ANNUAL REPORT & ACCOLNTS
OF INDIAN PETROCHEMICAL CORPORATION
FOR 1871-72

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR
SINGH): I beg to lay on the Table a
copy each of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of the

Companieg Act, 1956:—

(1) Review by the Government on
the working of the Indian
Petrochemicals  Corporation
for the year 1971-72.

(2) Annual Report of the Indian
Petrochemicals Corporation

Limited, for th eyear 187172
alongwith the Audited Ac-

counts and the commentg of
the Comptroller and Auditor
General thereon,

[Placed in Library. See No. LT
4B50/73].

APRIL 24, 1973

Maharashtra (CA) 196

13.15% hrs.
PUBLIC ACCOUNTS COMMITTEE

EICHTY-FIFTH AND EIGHTY-SIXTH
REPORTS

SHRI SEZHIYAN (Kumbakonam):
I beg to present the following Re-
ports of the Public Accounts <Com-
mittee: —

(1) Eighty-fiftth Report on Report
cf the Complroller and Audi-
tor General of India for the
year 1970-Tl—Union Govern-
ment (Posts and Telegraphs).

(2) Eighty-sixth Report on Audit
Report (Civil), 1970 and Re-
ports of the Comptroller and
Auditor General of India for
the years 1969-70 and 1970-T1,
Central Government (Civil)
relating to Ministry of Educa-
tion ang Social Welfare.

(Interruptiona)

MR. SPEAKER: Mr. Mohanty how
can you get up abruptly without giv-
ing me notice? There is no nctice from
you I am calling the Members at item
5. Don't interrupt me, please. (Inter-
ruptions)

I am not allowing Shri Mohanty.

Shri Amrit Nahata. He is not here.
Dr. Kailas.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

REPORT, MINUTES AND THIRTY-SIXTH
REPORT

DR. KAILAS (Bombeay South): I
beg to present the following Reports
and Minutes of the Committee on Pub-
lic Undertakings:—

(1) (i) Twenty-eigth Report on
Indian Airlines,

(ii) Minutes of the sittings of
the Committee relating to-
the above Report,



